RAJYA SABHA  [14 December, 2005)

Request tor cancelling Government decision concerning transfer of head
office of Bharat Wagon and Engineering Company Ltd. and giving it an
independent company status
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Concern over lowering of foodgrain procurement
targets by the Government of india

SHRI SANTOSH BAGRODIA (Rajasthan): Mr. Deputy Chairman,
Sir, | would like to mention about the lowering of foodgrain procurement
targets by the Government.

Sir, | rise to draw the attention of this House to the reported
lowering of foocdgrain procurement targets by the Government. | call upon
the Government to clarify the position and, if the media report is true,
explain the rationale behind such a decision. It has been reported that the
foodgrain procurement targets were lowered in accordance with the
recommendations of the McKinsey Report which had recommended to the
Food Corporation of India to curtail its expenditure by Rs.2,300 crores in two
years. If it is so, then the Government may take this House into confidence
with regard to the basis on which such a recommendation was made and
accepted by the Government. It must be appreciated that the agriculture
largely remains a non-remunerative and unpredictable vocation. A large part
of the agricultural sector in our country stil lacks market access on
profitable terms. The procurement by Government and its allied agencies is,
perhaps, the largest and the most significant marketing channel for the
farmers to sell their products. In the absence of procurement by the
Government and due to lack of sufficient post-harvest storage facilities, the
farmers may have to undertake distress sale in open market. The
prerogative for selling products in the open market or to the Government
should rest with the farmers. Before leaving agriculture to the dynamics of
open market, we have to first provide storage infrastructure and better
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